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Ah’ Sm v Im  bataiiMn Bangalera and 
Calicut

682. SHRI K.H. MUNIYAPPA: W1 the 
lylnistorofCIVILAVIATIONANDTOURISM 
bsplesssd to state:

(a)wtwthartheGovammentprapose1o 
introducs air sarvioobfllwsen Bangalore and 
Calicut: and

(b) if so. whan?

TH E MINISTER O F CIVIL AVIATION 
ANDTOURISM^HRIMADHAVRAOSCIN- 
D IA):(a)N o.Sir.

(b) Does not arise.

Inter-Oty train Betwoen Ahmedabad 
and Surat

683. KUMARI DIPIKA CHIKHLIA: WiH 
the Minister of RAILWAYS be pleased to 
state:

(a) whetherthere is any proposal to start 
short distance inter-city train between Ahme* 
dabad-Surat -Ahmedabad particularly in the 
morning and evening period;

(b) if so. the details thereof; and

(c) if not, the reasons therefor?

TH E MINISTER O F STA TE IN TH E 
MINISTRY O F RAILWAYS (SHRI MAL- 
LKAR JU N ):(a)N o,Sir.

(b) Does not arise.

(c) Due to operaHonal and resource 
ooratiaints.

684.

C&m m I I  — - - — f t l r T  M  ■
9 IT1B I I  r a i i i l i y  P H H I I W

KUMARI VIMLAVERMA: 
SHRIB.OEVARAJAN:

Wn the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state:

(a) whether a number of new incentives 
have been announced the Government 
recently as part of revised strategy for in­
creased acceptance of smal family norms;

(b) if so, the details thereof; and

(c) whether such invenuves are pro­
posed to be given to retired Govemment 
senrants having two children especially 
daughter?

TH E MINISTER OF STATE IN TH E 
MINISTRY O F HEALTH AND FAMILY 
WELFARE (SHRIMAT1 D. K. THARADEVI 
SIDDHARTHA): (a) to (c)«To  impart a new 
thrust and dynamism to the family welfare 
programme, a Draft Actton Plan has been 
evohred in consultation with the State Gov- 
emments/Union Temlories Administrations. 
One of the important elements of this action 
Plan is the Proposal for developing an inno­
vative package of incentives/disincentives 
for promotion of small family norm. No de­
tails have as yet been finalised in this regard, 
as the P a c k ^  of incentives/disincentives 
is Proposed to be adopted through further 
consultations with States/UTs, and other 
concerned ministries/Departmenls in the 
Central GovemmenL Many suggestions, 
such asavolvingsodsd security mechan'tsms 
for acceptors of smaH f amBy norm with only 
femato cMdren are slin toi ttw consideration 
stage.

National Rhrar Actton Ptan

686.SHRiARJUNCHARANSETHI:W f 
Ifw Ministor of ENVnONM ENT AND FOR­
ESTS be pleased to state:

(a) whether the Govemment have de­
ckled to undMtake a Nattonai Rhwr Actton 
Ptan with the ob)ecl of clearing river w«ter 
potuticn in the country; and


